IN THE CINTRAL ~ADMINISTRATIVE TRIBUN L
PRINCIPAL BICH
NEw DcILHI

0a 278/93

Ney Delhi this the 2htl day of Aapril,1997

Hon'ble Smt,Lakshmi Suaminathan, Member (J)

1o

2,

.

shri Abhay Kumar Mlishra
s/o late Sh, M.K, Misra
B-326, Sector 26, NOIDa UP

Anjita Saxena

D/o P.B. Saxena

0P-36, Maurya Enclave, Hitam Pura,
Delhi,

Km.Kanchan,

d/o B.L.Katyal
29/6,Pant Nagar,
New Delhi,

Satindor Kaur

d/o Harchan Singh

9- Shiv Puri EZxtension, Patpar Ganj Road,
Delhi-51,

Seema Thakural,
s/o 0.L. Thakural
140, Arjun Nagar,
N 2w Delhio

Nirmal Jeet Kaur
U/o Burbaex Singh Bhandari,
391, Kirti Nagar, Neu Delhi,

Kulvinder Kaur
w/o Kuldesp Singh
1344/13, Gobind Faoi,

" Kalkaji, Neuw Delhi,

B.

9.

Hari Singh

s/o Sh. Madho Singh
Khichripur Colony,Block No,.4,
H.No,37, Delhi,91

Vijay Kumar

s/o Sh, Asa Ram

H.No, 330, Gali No.5,

Shankar Marg, Mandavali Fazalpur,
Delhi,g92

10.M8Bs, 84.P. Mariamma

(None for the applicants )

1.

W/o Sh,Purushan
H.No,RG/B-461,0DA Flats,
Raghubir Nagar, New Oelhi, 27

eae ﬁppliCants

VS.

Union of India

through its Sacretary

Ministry of Informaticn é&Broadcasting
Shastri 8havan, Neuw Delhi,

[P, G U

7




-Dm

24 The Jirsctor General ’ \\
Doordarshan, Mandi House,
New Delhi-1

3. The Director,
Doordarshan Kendra,
Doordar shan Sansad Marg, -
New Delhi,1

ses. ROspondents,
(Nonz for the respondents )

0 R D I R (QRaL)

(Hon'ble Smt,Lakshmi Sua inathan, Member (J)

None for the applicants, even on thes second call,
Nong had appeared vhem the case yas 1is£ed onN 1.4,97,

In the above circumstances, this 0A is dismissed for

~

Lokl nanll o/
Gnt.Lakshmi Sua inathan)
Membar (J)

default and non presecution,

" sk




